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Paraiya railway stations, an armed
party of District Police Gaya along
with local Govt. Railway Police rushed
to the section between Kastha and
Paraiya railway stations and arrested
two criminals who were found near
the railway track at a lonely spot in
the section. One more criminal was
arrested on 12-4-64, who confessed
that a gang of 9 criminals led by an
ex-convict of Gaya had planned to
derail any train passing through this
section—Kastha and Paraiya—on the
night of 10-4-64 with the intention to
loot it. The police have registered a
case under sections 122/132 of the
Railway Act and 399/402 I.P.C. The
remaining 7 criminals who are sus-
pected in this case are being traced.

REMOVAL OF FISH PLATES NEAR (GANGANIA

27. Surr A. B. VAJPAYEE: Will
the Minister of RamLwayvs be pleased
to state:

() whether it is a fact that a few
days back the fish-plates on the rail-
way track near Gangania Railway
Station on the Eastern Railway were
foung removed;

(b) if so, whether it is a fact that
the fish plates were removed with the
intention to derail the 14 Down Delhi-
Sealdah Express; and

. (¢) whether any arrest has go far
been made in this connection?

1[Tae DEPUTY MINISTER IN THE
MINISTRY ofF RAILWAYS (Sur:
SHarn Nawaz Kuan): (a) No. How-
ever, on 10th April 1964, 3 bolts and
nutg of one fish plate were found re-
moved and one nut and balt of the
same fish plate was found unscrewed.

(b) and (c) The case is still under
police investigation. No arrests have
been made sg far.
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-;-[DERAILMENT oF DELHI-LUCRNOW
ManL Pran

28. Sarr MAHABIR DASS: Will
the Minister of RaiLwAys be pleased
to state:

(a) whether it is
Delhi-Lucknow  mail
derailed at Hakimpur Railway
Station (Northern Railway) on the
night of 11th or 12th May, 1964; and

a fact that the
train was

(b) it so, what was the cause of
this detrailment and how much lozs
was sustained on that account?]

I Ao | guaat (50 gae dvo
TAEmL) ¢ (F) 9R-%-q88Y F/T
ag MR FFRR AT qIREE & wAl
& 19wz & 3T AL o1

(@) gde & v A Wi A
A F R IF AT AT qOT
§,m00 TIN T T g1 |

+ITer DEPUTY MINISTER v THE
MINISTER or RAILWAYS (SHrr
S. V. Ramaswamy): (a) The train
deraileq between Hakimpur and
Moradabag stations on 12th May, 1964.

(b) The cause of the accident is
under investigation. The cost of
damage to Railway property was
approximately Rs. 6,800].

+1 1 English translation.



